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Cancellation of Air India Express Flights originating from Kerala

SHRI M.P ACHUTHAN (Kerala): Sir, the stnke by a section of Air India pilots
has entered the fifteenth day. Till now, the Government of India has not taken
serious and bold initiatives to end the deadlock. Most of the international flights
have been cancelled. Even in the domestic sector, the services of many flights have

been cancelled.

Sir, one of the victims of these cancellations of international flights are the
Keralites in Gulf countries. Majority of the Air India Express service to Gulf
countries from Trivandrum, Cochin and Kozhikode have been cancelled. The people
living in the Gulf countries have to come back for vacations, and in Kerala, we are
going to have the academic year re-started in the first week of June. Many people

who have gone, with their families, to the Gulf countries are not able to come back.

Sir, due to the non-availability of flights, many people have lost jobs because
they were not able to report for duty on the allotted date. And, exploiting this grave
situation, the private airlines are squeezing people; they have doubled and trebled

their fares on flights to the Gulf countries.

Therefore, I would request the Government of India and the Ministry of Civil
Aviation to take some bold initiatives for making alternative arrangements to help
people in the Gulf countries to return to Kerala. Every day, we hear that the Civil
Aviation Ministry would take some action, but no tangible results have been seen
till today. It is a very urgent matter. The Government must take note of it and take

action.

SHRI P RAJEEVE (Kerala): Sir, I associate myself with the matter raised by
the hon. Member.

SHRI K.N. BALAGOPAL (Kerala): Sir, [ too associate mysell with the matter
raised by the hon. Member.

SHRI PRASANTA CHATTERIEE (West Bengal): Sir, I too associate myself
with the matter raised by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, T too associate myself with the matter raised
by the hon. Member. (Inferruptions)

SHRI RAIIV PRATAP RUDY (Bihar): Sir, it is a very serious matter. The

Government will have to.. (Interruptions). ..

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Yes; it 1s a very serious matter.

It was already...(Inferruptions) 1t is a very serious matter. (Interruptions)
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SHRI RAJIYV PRATAP RUDY: Sir, the Minister 1s here. Let ham...(Jnferruptions)

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Only the former Minister is

here! (Interruptions) Do you want the former Minister to reply? (Inferruptions)

SHRI RAJIV PRATAP RUDY: Sir, it is their responsibility to see to it
...(Interruptions) The Minister should reply. (/nferruptions)

SHRI D. RAJA: Sir, the Minister is here. (Interruptions)

SHRI TAPAN KUMAR SEN (West Bengal): Sir, action must be taken against
those who provoked the strike. ..(Inferruptions)... No accountability has been fixed

on them. (Interruptions)
SHRI RAJIV PRATAP RUDY: Sir, the Minister must reply. (Interraptions)

SHRI RAVI SHANKAR PRASAD (Bihar): Sir, the passengers are suffering,

{Inferruptions)

SHRI JAPAN KUMAR SEN: That conflict 1s seen in the intention of the

Government who want to hand it over to..(Jnferruptions)...
SHRI RAVI SHANKAR PRASAD: It is a very serious matter.
SHRI TAPAN KUMAR SEN: For how long can this go on? (Inferruptions)
SHRI D. RAJA: Sir, please ask the Minister to respond. (Inferruptions)
SHRI RAJTV PRATAP RUDY: Sir, | have a pomnt of order.
THE VICE-CHAIRMAN (PROF. PJ. KURIEN): What is it about?

SHRI RAJTV PRATAP RUDY: It i1s about the business of the House. Sir, on
one side the Government is not coming for a debate and the Minister does not even
have a responsibility to come to Rajya Sabha and make a statement on the state of
affairs of Air India. Is this the respect to the House? Strike is going on all

throughout the Session. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): This is a statement, not a point

of order....(Inferruptions)...

SHRI RAITYV PRATAP RUDY: Doesn’t the Government have a responsibility
to come and make a statement in the House? ...(/nferruptions)... Is this the respect to
the House? . .(Inferruptions)... You are not having a debate on civil aviation.
...(Interruptions)... You are not coming out with a statement. ...(Inferruptions)... What

1s this? ...(Interruptions)...
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SHRI TAPAN KUMAR SEN: How can you continue like that?

-..(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): You expressed your
views....(Interruptions)... Now, you take your seat. .. (Inferruptions)... Now, take your

seat. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: How can you continue like that?

..(interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): You expressed vour views.
.(Interruptions)... Now, you take your seat. ..(Inferruptions).. Now, please take
your seat. ...(Interruptions)... Let me continue. ... (/nferraptions)... Let me proceed.

.(Interruptions)... Civil Aviation Minister is not here....(Inferruptions)...

SHRI P. RAJEEVE: Shri Vayalar Ravi is sitting here. ...(Inferruptions)... He is

the former Minister. ...(Interruptions)... Ask him to respond. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): You made your point.

-..(Interruptions)...

SHRI PRASANTA CHATTERIEE: Sir, ask the Government to respond.

-..(Interruptions)...

SHRI TAPAN KUMAR SEN: How can it continue like that? .. (Interruptions)...

Is there any Government? ...(Inferruptions)...

SHRI RAVI SHANKAR PRASAD: Sir, we are on a larger issue.
.{(Interruptions)... See the plight of passengers at Delhi Airport, at Mumbai, at
Dubai, at London, at New York. ...(Inferruptions)... There is no response {rom the

Parhiament. ...{(Inferruptions)... 1t 1s a serious issue. ...(Inferruptions)...

SuETeeT (W 1S R Now, please sit down. ..(Inferruptions)... &d
Afey, wls | (@), X wwmy S eu AT | (e, uE ST, ey
T (). " AT ST (e, S¥ AW 92 SEY ). @@Ee).. You made your
point. ...(Inferruptions)... Now, let me proceed with the Zero Hour. ...(Interruptions)...
Let me proceed with the Zero Hour .. .(Inferruptions)... You made your point.

...(Interruptions)...

SHRI RAJIV PRATAP RUDY: Sir, there is no response from the Government.

..(Interruptions)... We want a response from the Government. ...(Inferruptions)...
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THE VICE-CHAIRMAN (PROF. PJ. KURIEN): T cannot direct the Government;

you know the rule.... (Inferruptions)...

SHRI JAPAN KUMAR SEN: We are really concerned with this issue

...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I cannot direct the
Government....(Interraptions)... It is up to the Government. ...(Jnferraptions)... What

can [ do? ...(Interruptions)... What can 1 do? ...(Inferruptions)...

SHRI RAVI SHANKAR PRASAD: Sir, the Government should make a

statement today. ...(Inferruptions)...

SHRI RAIIV PRATAP RUDY: Sir, there are occasions when the Chair directs...

{Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): T will be forced to adjourn if
you don't allow me to proceed.. (Inferruptions). You have made your point.
...(Interruptions).. The Chair also accepts that this 1s a serious
matter....(Inferruptions)... But it is for the Government to respond, if they want.
...(Interruptions).. 1t 1s not in my hands. ...(Inferruptions)... BAC was
there....(Interruptions)... You could have raised it there. ..(Interruptions)... It is not in
my hands. ..(Inferruptions)... What is to be discussed has been decided by the
BAC. .. .(Inferruptions)... Let the Minster respond. ...(Interruptions)...

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI RAJEEV SHUKLA): Sir, in the Business Paper of today, there is a
debate slotted for the Ministry of Civil Aviation. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Mr. Rudy, I don’t allow you.

...(Interruptions)...
SHRI RAITY PRATAP RUDY:*

#ft I @ Wl S, o™ g dleR g (@[T dgd d RE
2l eEar. 20 41 3 9 whd & 99 anu e @ 2| @Eum). 2 Deputy
Leader 5991 & 89 RI..(@@UM). M0, 269 @ feed b9 @9 | (GG, &
ot difsifers & =apy ® d9gd dlem B (..

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Only what the Minister says

will go on record. ...(Inferruptions)...

SHRI RAITYV PRATAP RUDY:*

* No recorded.
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THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please allow the Minister.

...(Interruptions)...

st wefle g@er ugel ou WY1 9@ QUL (@EEnn) ebe] Sl deel gl

I, (Y., A, ERE w1 feEs U9 B (SFaEm)..

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please allow the Minister.
.(Interruptions)... Mr. Rudy, please take vour seat...(Inferruptions)... Please, listen

to the Minister. ...(Inferraptions)...

oft I TE WX, @9 F g Minister of Civil Aviation I81 2| 99 W92
AT AUAT AR SN PE WHG & AR gB W "o E | (FEumE).

THE VICE CHAIRMAN (PROF. PJ. KURIEN): Okey. Minister is coming.
.(Interruptions).. Now, Shri Prabhat Tha. (Inferruptions)...

Scarcity of water resources and deplition of water level in the country
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